
1
Indian Overseas 
Bank

04-07-2024 4,08,14,32,890.40₹            4,08,14,32,890.40₹            
Corporate 
Guarantee

 ₹      4,08,14,32,890.40 39.61% - - - - Claim received during Liquidation

2 Bank of Baroda 24-09-2024 3,31,53,81,340.20₹            3,31,53,81,340.20₹            
Corporate 
Guarantee

 ₹      3,31,53,81,340.20 32.17% - - - - Claim received during Liquidation

3
Union Bank of 
India

25-07-2024 1,01,54,45,492.87₹            1,01,54,45,492.87₹            
Corporate 
Guarantee

 ₹      1,01,54,45,492.87 9.85% - - - - Claim received during Liquidation

4 UCO Bank 08-08-2024 1,86,32,89,446.00₹            1,86,32,89,446.00₹            
Corporate 
Guarantee

 ₹      1,86,32,89,446.00 18.08% Claim received during Liquidation

5
Manavta 
Tradelink Private 
Limited

N.A 2,89,13,110₹                      2,89,13,110₹                      
Unsecured
Financial

Credit
- 0.28% - - - -

As per IBBI Notification "In case a stakeholder 
does not submit its claims during the liquidation 
process, the claims submitted by such a 
stakeholder during the corporate insolvency 
resolution process under the Insolvency and 
Bankruptcy Board of India (Insolvency 
Resolution Process for Corporate Persons) 
Regulations, 2016, shall be deemed to be 
submitted under section 38"

Total  ₹         10,30,44,62,279.47  ₹         10,30,44,62,279.47 - 100.00% - - - -

Annexure-4

Name of the corporate debtor: MANIKARAN VINCOM PRIVATE LIMITED; Date of commencement of liquidation: 05.06.2024;List of stakeholders as on:27.09.2024

List of unsecured financial creditors
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